
Government of Jammu and Kash . c· '1 s mlr 
IVl ecretariat Home Department 

Sri nagar/ Jammu 

NOTIFICATION 
Srinagar, the «;~ cnJ, 2019 

SRO:J56'b Whe reas, on 26-04-2019 some unknown militants fired u on 
Sentry on duty constable Feroz Ahmad No 2035/S of Pol' p Ch p 
S 

· h . . · tee ost anapora 
~~agar w o was cnt1cally injured due to bullets received on his body. The 

~~Jtant s took advantage of darkness and managed to flee from the spot. The 
mJur~d constable of P ohce Post, Chanapora Srinagar was immediately shifted to 
Hospttal fo r treatment; and 

2. . Whe~·eas a case FIR No. 79/2019 U/S 307 RPC 7/27 A. Act was 
regtstered Ill PIS Sadder Srinagar and investigation of the case was taken up· 
~d ' 

3. Whereas, during investigation accused Junaid Ahmad Dar S/0 
~~ohammad Shafi Dar R / 0 Balpora Wathoora Chadoora was arrestt!d who 
dtsclosed that his associate Mushtaq Ahmad Rather S/ 0 Ali Mohammad Rather 
R/ 0 Bunahara Wathoora Chadoora on the directions of JeM Militant Sameer 
Ahmad Dar S/0 Mohd Subhan Dar R/0 Kakapora Pulwama (absconding) made 
a conspiracy to attack Police Post Chanapora. Accordingly, accused Mushtaq 
Ahmad Rather was also arrested, the accused disclosed that he along with other 
accused Junaid & Lateef Ahmad on the directions ofaccus€d Sameer Ahmad have 
~nsptred to kill the Sentry on duty in order to snatch the weapon from him and 
tn furtherance of the conspiracy he fired on the sentry with his pistol and Junaid 
tned to snatch the weapon and Lateef Ahmad was waiting on his ~oto.r cycle. 
~lso, during investigation, arms/ ammunition has been recovered whtch mclude, 
ptstol, pistol meg 02 no.'s, pistol pouch, six live rounds of pistol and four empty 

cartridges; and 
4. Whereas, the investigation conducted, prima-facie, es tablished the 
commission of offence punishable U/S 307,325 RPC, 7/IJ.7 AActl3,18,20,8S,S9 
of the Unlawful Activities (Prevention) Act 1967, against the accused perso~s 
namely; 1 J unaid Ahmad Dar S/0 Mohammad Shafi Dar R/0 Balp?ra Wathoot a 
Chadoora (militant of JeM), 2. Mushtaq Ahmad Rather S/0 All Mohammad 
Rather R/ 0 Buna ha ra Wathoora Chadoora (militant of JcM) s. Lateef Ahmad 
Dar S/0 Farooq Ahmad Dar R/ 0 Bunnhara vVathoora Cbadoora an~ '1·. Sarneer 
Ahmad Dar S / 0 M ohd Subhan Dar R/.0 Kal<apora Pulwama (abscondmg), and 
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documents relating ~o the ca~e and ha~ come to a ddinite conclusion that this is a 
htcase for accord of prosecution sanctton against the said accused persons; and 

s, Whereas, afte1· perusing the Case Diary, the relevant documents and 1 . .d . h b a so taking rnto co.nsl er-atron t .e o servations/views of the Authority appointed 
under sub-sectton {2) of sectt~n 1·6 of t~e Unlawful Activities (Prevention) Act, 
1967, the State Government ts of the VH~w that there is sufficient material and 
~vidence available against the accused persons for their prosecution under the 
aforesaid provisions of1~w. 

Now, therefot·e, in exercise of powers conferred by sub-section (2) of 
section 45 of the Unlawful Activities (Prevention) Act, 1967, the State 
Government hereby accords sanction for launching prosecution against the 
accused persons namely 1 Junaid Ahmad Dar S/0 Mohammad Shafi Dar R/0 
BaJpora Wathoora Chadoora 2. Mushtaq Ahmad Rather S/0 Ali Mohammad 
Rather R/0 Bunahara Wathoora Chadoora 3. Lateef Ahmad Dar S/0 Farooq 
Ahmad Dar R/0 Bunahara Wathoora Chadoora and 4. Sameer Ahmad Dar S/0 
Mohd Subhan Dar R/0 Kaltapora Pulwama (absconding) for the commission of 
ofleoces punislHJblt: U/S 1S(2)~ 18,20, ss & 89 of l!nlawful. Activities 
(Prevention) Act, 1967, in case FIR No. 79/2019 of Pohce Statton Sadder 
Srmagar. 

By order of the Government ofJammu and Kashmir. 

No. Home/Pros/157/2019 

Sd/-
Principal Secretary to the Government 

Home Department 

Dated:CJ9 .10.2019 
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